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ORDER

CSP No. 788/230-232/NCLT/MB/MAtv20u
CSP No. 789/230-23rNCLT/MB/MArV2017

At request of the Petitioner's Counsel, the Company Scheme Petition is

dismissed as withdrawn.
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V. NALLASENAPATHY
Member (Techdcal)

B.S.V. PRAKASH KUMAR
Member (Judicial)

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act, 2013.


